IN THE CENTRAL ADMINISTRATIVE TRIBUNAL .
CALCUTTA BENCH, CALCUTTA '

0. A, No.350/00429 of 2017

In the matter of:

ASHOK KUMAR BISWAS, $on of Lato
Jaggdisﬁ Chandra Biswas, ad‘{ged about
47 years, working as a Teé:h. Grade-!
(Welder] under SSE/IC/CS&W/NJP Al
Accideht Relief Train at Nev@ Jalpaiguri
Railway Station Railwayl. Stat-ion,
residing at Quarter No.71/B, Type-iL,
Railway Central Colony. Po};t Office &
solice Station - Bhaktinagar, District -

Jalpaiguri, Pin - 734007,

/
... APPLICANT

VERSUS
. UNION OF INDIA, through the General
Manager, N.F. Railway,: Maligaon,

Guwahati, Assam, Pin-780011.

9. THE CHIEF MECHANICAL' ENGINEER,
; North East Frontier \Lu,t.) Mahypad |

Guwahati, Assam, Pin-780011.
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L |
THE DIVISIONAL RAILWAY MANAGER,
‘North East, Frontier Kaiway, Gedet

b ]
Division, Bihar, Pin-854105.

L
hJ

“THE | SENIORq DIVISIONAL
'MECHANICAL ENGINEE.I.Q, North East
Fr‘oﬁtier‘ Railway, Katihar {Divisiun,
" Bihar, Pin-854105.

/ R
THE  DIVISIONAL ME¢HANICAL
ENGINEER, Norin L,as.t DGt
Railway, Katihar Divisign, New

Jalpaiguri, Pin-734007.

HE SSE/IC/C&W/NJP, North East
Frontier Railway, Katihar Division, New

Jalpaiguri, Pin-734007.

‘- ... RESPONDENTS

ey —



; 0.2, 350.00229.2017

No. O.A. 350/00229/2017 - Date of order: 7.8.2017

Present: Hon’ble Mr. A.K. Pattnaik, Judicial Member
Hon’ble Dr. Nandita Chatterjee Administrative Member

Forthe Apphcant : Mr. B Chatterjee, Counsel
For the Respondents None - !
ORD E R {Oral)

S.K. Pattnaik, Judicial Member:

Heard Mr. B. Chatterjee, Ld. Coﬁnsel for the applicant. :
2. Mr. Chattérjee fairly submiﬂed that h:a -ﬁé,s‘-‘received inétmclions
from his client that after filing of the 0. A the gnevance of the apphcant
has already been redressed |

3. Accordingly, the O.A. is disposed 6f‘b"eing not pressed.
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(Dr. Nandita ﬁmtterjee) | (AK] Patfﬁéfk)

Administrative Member Judicial Member '
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